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ed before the House. = There are two
very very important qualifications which
the hon. Member has to fulfil before the
starts raising the matter. Unfortunately
he has said so many things irrelevant. But
my submission is that we are preppared
to have a discussion at any point of
time. At this moment time is not ripe.
That is my submission.
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I leave it to the House.
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-MR. SPEAKER: I shall have to name
the Member,

THE MINISTER OF PARLIAMEN-
TARY  AFFAIRS, SPORTS AND
WORKS AND HOUSING (SHRI BUTA
SINGH): Unfortunately, the hon. Mem-
ber is going against the rules of the House
and he is not listening to the Chair, 1
move that he may be suspended from the
sitting of the House for a week.
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Now no more recording.
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MR. SPEAKER: I am not going to

budge. This is too much. I will not
allow the rules to be broken.
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(waauma)
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I will name you then.

SHRI ERA ANBARASU: He should

be sent out from the House.

MR SPEAKER: I have named him.
(Interruptions)

MR SPEAKER: I have already named

him.

(Interruptions)
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**Not recorded.
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MR. SPEAKER: Is there any rule?
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SHRI BIJU PATNAIK (Kendrapara):
Sir, on his behalf I am walkmg out.

SHR1 KAMAL NATH {(Chhindwara) :

On his behalf Mr Patnaik walked out...

(Interruptions)
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‘& wAW AT ¢ FEET S WAW
Me-fe 9faw | w=ams st & T
gar fear &1 s S sfwwy ...
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oft wefrem vt ¢ & ofeT A
g ok 98 =R #9R am-
frar fremR &, 7 T & fam & fan
AT TTATE TG FLATE | 7 P Y o2

qTg T F79 At §. . . (swEEm). ..
feq s o Aifog . . (saEe). ..
MR SPEAKER: I will ask you fto

leave the House please.

st FATOR aEEY AT A A
FgT, BIEIC |, . . (TEEE) ...
MR SPEAKER: I will request you to
leave the House.
st wAm awrer . fEw, #F
syffev #1, ard Mdifewm s agt §
. (s7meam) . .
MR SPEAKER: You are obstructing
the proceedings of the House.
St WA AWE ;. gATA ar
e ... (=mEaw) L.

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF PARLIAMENTARY

AFFAIRS (SHRI MALLIKARJUN):
Sir, I move a.motion that he should be .
named. .

" (Interruptions)

MR, SPEAKER Mr, Bagri I will pame

you otherwise. s

(Interruptions)

MR. SPEAKER: Mr. Bagri I will name
you. Let the Minister please move the

" resolution.

(Interruptions)

SHRI RATANSINH RAJDA (Bombay
South): Mr Speaker, Sir, on behalf of
the entire House, I appeal to his good
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sense to pay heed to the sense of the
House.

(Interruptions)

mad wgEw ¢ & W1 OFE |
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MR SPEAKER: Do not record.

(Interruptions) **

MR SPEAKER: I now ask the Minister
to move the motion.

(Interruptions)

SHRI BIJU PATNAIK: The hon. Mi-
nister has agreed for a discussion. So, a
date can be fixed and the matter will be
closed.

MR SPEAKER: It can be fixed, I do
not deny that,

SHRI BUUU PATNAIK: Please fix a
date for that.

PROF. MADHU DANDAVATE (Ra-
japur): If he is raising some very urgent
issue, I would request you, in your right
after 12 O’Clock, under rule 377... (In-
terruptions).

MR SPEAKER: I will allow. - -

ot wHrOw qeTt 4 377 WY
ofif & @1 g @ oW
wAETEr &g ... (wEEE) L

MR. SPEAKER: 1 can admit a Mo-
tion. The Government is not adverse to
discussion.

(Interruptions)

DR. SUBRAMANIAM SWAMY (Bom-
bay-North East): Is he raising something
of importance. ..

(Interruptions)
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MR SPEAKER: We will discuss it in

the Business Advisory Committee. ¥
can let you know,

(Interruptions)
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MR. SPEAKER: Mr. Minister, wilk

‘you please move a motion?

(Interruptions)
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MR. SPEAKER: I am very sorry. But
I cannot help it.

(Interruptions)

MR. SPEAKER: The Motion is being
moved. As a last attempt I am appealing
to you to sit down, otherwise I am going
to take steps against you.
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SHRI BUTA SINGH: I am very sorry.
Under Rule 373 and 374(1), (2) and (3),

action may be taken against Shri Mani

Ram Bagri,
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The hon. Member Shri Mani Ram Ba-
gri has been flouting the Chair for the
last over half-an-hour, He has grossly
misused his position in this House by ob--
structing the proceeding of the House and
contravening the rules governing the con-
duct of business of this House, He has
not only flouted the Chair but has alsor
gone to the extent of insulting the Chair.
He has raised matters which are very
sensitive, His atterances in the House
are likely to create stuation in the States

which will be detrimental to the public
interest,
Therefore, Sir, having regard to all

these things, under Rule 373, you had
kindly directed him to desist from insist-
ing on speaking without your permission
and to observe the rules, Unfortunately,
there is no way left for me except to re-
commend to this House that the hoa,
Member Shri Mani Ram Bagri be sus--
pended from this House for one week.

I beg to move:

“That Shri Mani Ram Bagri, M.P.,
who has been named by the Speaker,
be suspended from the service of the
House for one week.”.

MR. SPEAKER: The question is:

“That Shri Mani Ram Bagri, M.P.,
who has been named by the Speaker,
be suspended from the service of the-
House for one week.”.

Those in favour may say ‘Aye’.
SEVERAL HON. MEMBERS: ‘Aye’,

MR. SPEAKER:
say ‘No’.

SOME HON. MEMBERS: No.

Those against may

MR. SPEAKER: 1 think the ‘Ayes
have it the ‘Ayes’ have it...,

SOME HON. MEMBERS: ‘Noes’ have
it.

MR. SPEAKER: You want division?
Let the Lobbies be cleared.
The Lobbies have been cleared. I wills

. repeat the question.



19  Oral Answers

The question is....

SHRI BIJU PATNAIK: I would re-
«quest you to make one more appeal to
him. K .

MR. SPEAKER: You can make it if
you like.

SHRI SATISH AGARWAL (Jaipur):
You may try once again, We have done
our best to persuade him not to insist on
-that.
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SHRI DHARAM BIR SINHA (Barh):
Please accept his appeal,

SHRI SATISH AGARWAL: Bagriji,
Please head the Chair. 5
SHRI BIJU PATNAIK: You have now

no option, but it should not be put to
vote,

MR. SPEAKER: Hon. Members, I am
-Sorry I have to put this meotion...... i
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PROF, MADHU DANDAVATE:
What is your ruling? Can he read the
same undér Rule 377?

MR. SPEAKER: Yes, I will allow.

Now the question is:

PROF. MADHU DANDAVATE: He
is prepared to raise the same question at
12° O’Clock.

MR. SPEAKER: Not now; afterwards.

g wa gl 7 9T AAFAT q@ Ay
99 377H QAT as € 9gW
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I am not going to allow. ...... Not al-
lowed.

SHRI KAMAL NATH JHA: You put
it to vote, Sir.

(Interruptions)

weqel WEYER ¢ WA A FIAT |
§ ogw AR HATE HT AT )
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faad f& AG wrewr av IOV
Al

I will now put the motion moved .by
Shri Buta Singh to vote,

The question 15 ::

“That Shri Mani Ram Bagri, M.P.
who has been named by the Speaker,
be suspended from the service of the
House for one week.”

Those in favour may say ‘Aye’.

SEVERAL HON. MEMBERS: Aye.
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MR. SPEAKER:
say ‘No'.

Those against may

SOME HON. MEMBERS: No.

MR. SPEAKER:

Do you want divi-
sion? '

SHRI SATISH AGARWAL: Sir, in
spite of your appeal with folded hands,
he 1is not agreeing. We are refraining fromx
voting. We are not claiming any division.

PROF. MADHU DANDAVATE: No-
body has asked for division,

MR. SPEAKER: All right. The Ayes
have it; the Ayes have it

The motion was adopted.

MR. SPEAKER: Mr. Mani Ram
Bagri is suspended for a week.

SOME HON. MEMBERS: Out, out.

MR. SPEAKER:
Gowda. ...

Shri D. M. Putte

(Interruptions)

MR. SPEAKER: Now, please leave.
(Interruptions)

WA WEER AT 43 I |
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(Interruptions)
MR. SPEAKER: Mr. Bagri is suspend-
ed from the House.

Please ask him to leave.
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(Interruptions)
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MR. SPEAKER: Shri D, M. Putte
Gowda. ...

PROF. K K. TIWARY (Buxar): He
is still there, Sir. He may be removed.

Shri Mani Ram Bagri and some other
hon Members then left the House].

(Interruptions)

MR. SPEAKER:

Shri H. N. Nanje
Gowda. :

SHRI H. N. NANIJE
Question No 204.

GOWDA:

The Minister of State in the Ministry
of Agriculture (Shri Arif Mohammad
Khan): The Agricultural Prices Com-
mission has submitted its report....

(Interruptions)

SHRI JAGDISH TYTLER (Delhi
Sadar): I would like to say something...

(Interruptions)

1 was standing before Mr. Bagri rose.
1 wanted that this House must congra-
tulate our Prime Minister for becoming
the Chairman of the Non-aligned Sum-
Mt ooy

MR. SPEAKER: Please sit down. This
is not the time.

SHRI JAGDISH TYTLER: But the
nonsensical thing Mr. Bagri started stop-
ped me from raising it.

1145 hrs, - "
ORAL ANSWERS TO QUESTIONS

Support Price of wheat
SHRI H. N. NANJE GOWDA:

#204, SHRI D. M. PUTTE GOWDA:

Will the Minister of AGRICULTURE
be pleased to istate:

(a) whether there is a proposal with
the Agricultural Prices Commission to
annoumce the support price for wheat
shortly; -



